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FROM No, 4
(SEE RULE 42 )
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5.

- | 9.6.2003 Heard Mr,\R.K. Debchoudhury, - _
. C S learned counsel £9r the applicant and
also Mr. A, Deb Roy, learned Sr. G.G.S.C.

for the respondents; ' ‘

| The issue raised in this applicat-]
ion has already adjudicated upon in

0.A, 168/2002 dated 10.2,2003 and there-

fore, this application is not maintainab-

le, Accordingly, the application is

wf - dismissed.
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IN THE CENTRAL. ADMINISTRATIVE TRIBUNAL : GUWAHATT BENCH:GUWAMHATI

ORIGINAL APPLICATION NO,'/EgS—f“’"/ 2003

Sri Amiva Hazarika ——=w—-—w- Applicant
-Veraus-
The Union of India & Org ———w—w—- Regpondents

LIST OF DATES AND SYNOPSIS OF THE APPLICATION:

1970: The applicant appointed on temporary basis as Meter
Reader . |

1972: Services of the appliéant are regularised.

1984 : Promoted to the Post of Store Keeper Grade -IT.

15-4-2000:applicant is'tfansferred from G.E. (A/F), Jorhat to - i
GE 583 E/P (i.e. Narangi) |
26-4-2000:Applicnat makes representation stating his inability B
to move out due to domestic problems and requesting
to adjust him at Jorhat where vacancies exist.
20-5-2002: Applicant served with movement order.
21-5-2002: applicant makes representation to adjust him at
- Jorhat or allow him to on voluntary retirement.
IF-g 200z :hpplicant filed 0.A4. 168/2002 challenging the
Movement order dated 20-5-2002. 0.A. is dismissed
by Hon’ble Tribunal. v
20-12-2002: Applicant posted/ promoted Store Keepé%lerade41
18-1-2003~ Representations made by the applicant to adjust him
5-5-2003 at Jorhat at available vacancies.: .
19. 5-2003: Applicant permanently transferrad to GE-f583f
Engr.Park. applicant is informed that he will be
relieved from Jorhat on 9-6-2003. Movement order

dated 20-6-2002 is cancelled.



A,

28-5-2003: Applicant submits representation stating that he
was not ready to move due to family problem and
decides to take vo}untary retirement.

A

30-5-2003:Applicant ordered to hand ovér charge on or before

5-6-2003.

PRAYER

1. To direct the respondents not to give effect to the
Movement order dated 19-5-2003 and the order dated 30~5-

2003 directing the applicant to hand over charge.

2. To direct the respondents to consider the representation
of the applicant dated 28-5-2003 and allow him to go on

“wvoluntary retirement.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCQ{ _

GUWAHATI
%2 An application under_Sectioﬁi;JIQ, of the Central

" administrative Tribunal act, 1985 ).

ORIGINAL APPLICATION NO, __/2003,

sri M1ya Hazarika, o
eee Applicant.

= And - : ,

The Union of India & Ors, o
oo Résmndentg.

I N D E X

81.No. Particulars_ P‘age Hos.
1, Petition. - 1 ¢to 9
2e Verification. - 10
4. Annexure = 2. - \ 13
4(a) Annexure -~ 2@ -\ 14 - 135
> - Annexures - 3 & 4.- 1¢ — 17
6. Annexure - S. - 18 — 19
7. Annexure = 6, - 20 — -
8. Annexure = 7, - 21.
Filed by =
Ranjil Xevreeoz T>ev Chou.dbzo-zg
aAdvocate.

o
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATT BENC

GUWAHATT .

(an application under Section - 19 of the Centr

‘Administrative Tribunal Act, 1985)

ORIGINAL APPLICATIQN NO, /2S5~

Sri Amiya Hazarika,

S/o« Late Molin Chandra Hazar:

5
%Ithe applicarnt

g

5 Tev C
- Ronjit Kemeas Ad’wud?«%
' 6l6/zco=

Filect &
thergze

0
&

al

/2003,

BETWEEN.

ika,

Village - Cheunigaon, PO.-Borbhata,

Ps.-Jorhat, Jorhat- 4,

working as Store Keeper- II,

Office of the Garrison Bngineer(Airforce)

Jorhat= 5,

2,

The Union of India,
Represented by the Secref

Ministry of Defence,

cee AEE]. icang.

- AND- . .

tary,

Govt. of India, New Delhi,

The Chief Engineer,
H.Q. Eastern Command,
Engineerg Branch,

_ Fomt William, Kelkata- 21,

t?‘gf/“f‘ “‘?"‘

contdeeee2f/=
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2.'.

3. The Chief Engineer, (Airforce),
shillong Zzone, ‘
Elephant Falls Camp,

Nonglyer Post,shillong - 9,

4. The Garrison Engineer(I),
Alrforce,

Jorhate 785 005. Asgam,

5. The Asstt. Engineer,
AGE, B/R(P)
Alrforce,

Jorhat = 5,

DETAILS OF THE APPLICATI(N,

t. PARTICULARS OF THE ORDER AGAINST WHICH APPLICATION
IS MADE

The instant application is directed against

the Movement Order issued by the Garrison Engineet

(Airforce) Jorhat-785 005. Assam, dated 19/5/2003 and

the order dated 30/5/2003 issued by the A.E., AGE B/R(P),
Airforxce, Jorhat directing the applicant to hand over '

charges
2. JURISDICTION OF THE TRIBUNAL 3

The applicant,declares—that the subject matter
of the order against which he wants redressal is within
the jurisdiction of this Hon'ble Tribunal.

contdeeees3/=
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3.

3. LIMITATION

That the applicant further declares fhat
the application is within the limitation period
prescribed in Section 21 of the Administrative Tribunal

Act, 1985,

4,  FACTS CF THE CASE 3

4,1, , That the applicant was appointed as a Meter
' reader:on'temparary basis under the Gorrison Engineer,
airforce, Jorhat in the year 1970. The serviceé of the"
applicant was regularised as a Meter Reader of Jorhat
in October, 1972, He was pramottfed to the post of Store

Keeper, Grade- II, in the year 1984,

4.20 ‘That the applicant has been discharging
his duties to the satisfaction of all eoncerned. Dufing
his service period he has been transferred to various
places like 1984~ 584 ESP, 1989~ AGE(I) Rimakhong in
Manipur, 1994- GE 869 EWs, 1997 - GE(A/F) Jorhat,

4.3, That the Chief Engineer, H.Q. Eastexn
Command, Engineers Branch, Fomt William, Kolkata=- 21,
by bis order dated 15/4/2000 transferred the applicant
£rom G.E. (A/F) Jorhat to GE 583 E/P.

Annexure - 1, is a copy of the above

order dated 15/4/2000,

contde e ‘04/-
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4.

4.4, That the applicant by his representation
dated 26/4/2000 addressed to the H.Q; Eastern Command,
Kolkata stating his inability to movefgiting domestic
Problems and requesting the authority concerned to
sdjust him in the office of the Garrison Engineer

where there were four vacancies of Store Keeper

Grade = II. .
aAnnexure - 2, is a copy of the above
representation dated 26/4/2000,

4.5, That the authorities concerned, instead of

considering the representation of the applicant served
him with Movement order bearing No., 1066/2182/EIA

-dated 20/5/2002{ The applicant madela representation

to the H;Q; Eastern Command, Kolkata on 21/5/2002 as

h;s wife locally employed at Jorhat and his two daughters
were studying in the Guwahati and Dibrugarh University,
and it would not be possible to maintain his family

if he is posted out, The»applicant therefore prayed

that ke may be allowed to go on voluntary retirement,

if at all he cannot be adjusted at Jorhat.

Ammexune - 2 (@) is o oopy of the above cﬁ7
rnepnesentation dated 22i/5/2002 (

4.6, ' That the applicant filed O.A. 168/2002 before
this Hon'ble Tribunai challenging the aforé$§§§I§§;a
posting/transfer on tenure turnover order no 1066/2182/
EIA dated 20/5/2002, However, the O.A. has been dismigsed

by thig Hon'ble Tribunal,

contdo o0 S/-
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5.

4.7, That in the meantime, the applicant was
posted/promoted to Store Keeper-Grade-I by H.Q. Order
No. 131041/24/1233/Engrs/EID dated 20/12/2002 and

the same was intimated vide G;E; (A;F.)<8orhat, letter
No. 1079/370/EIA dated 11/1/2003 and No. 1066/2338/
EIA dated 18/1/2003, The applicant made representations
to the concerned authority on 18/1/2003 and 5/5/2003
requesting that he may be adjusted to the vacanéies
that exist at Jorhat as his wife was employed in the
office of the Superintendent of Police, Jorhat and
hi_s mother is staying with him who is 77 years old. His
reliever has also expired. In such a situation he

would be faced with untold hardships 4f he is posted

out.
annexures 3 and 4 are coples of the
above representations dated 18/1/2003
and 5/5/2003.

4.8, That the Garrison Engineer (airforce) Jorhat

by his order dated 19/5/2003 permanently transferred
the applicant to GE 583 Engr. park in the interest of
the state. The applicant was informed that the applicant
will be relieved from Jorhat on 9/6/2003, It was further

stated that the Movement Order dated 20/5/2002 is

cancelled.

Annexure - 5 is a copy of the above

order dated 19/5/2003,

contGescoee 06/"
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6.

4.9, That the applicant submitted a represen-
tation to the Garrison Engineer (Airforce),Jorhat on
28/5/2003 with reference to his earlier representation
stating that he was not ready to move due to his
family problems and that he hag decided to take
voluntary retirement snd asked the authorities to

consider his prayere.

Annexure - 6, is a copy of the mximx
above representation dated 28/5/2003,

4,10, y That the applicant was served_order dated

30/5/2003 issued by the AE, AGE B/R(P) directing him

to hand over charge on or before 5/6/2003,

Anmnexure - 7, is a copy of the of the
gbove order dated 30/5/2003,

4.11. - That the applicant submits that the authorities
have not passed any order on his representation dated
28/5/2003 seeking voluntary retirement and has instead
passed the order dated 30/5/2003 to hand over charge

in pursuance to movement order dated 19/5/2003,

4,12, That the applicant states that he is still
holding charge as Stare Keeper, Grade-II in the office

of the Garrison Engineer (airforce) Jorhat.

contGesecse 7/"‘
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7.

4,13,  _ That the applicant submits that no purpose
will be served by making any further representation

to the respondent, and hence files this application.

5. GROUNDS FCR RELIEF WITH LEGAL PROVISIONS 3

Sel, . For that there was a clear vacancy 1p.the
office'pf the,Garrisqn Engineer (Airforce). Jorhat
where the applicént could have been adjusted and
lthe_respondents did not consider the applicant's
adjnsted and the respondents did not consider the
applicants :epresenfation to adjust him at Jorhat,

S5¢26 | For that the applicant has only a few
years of service left and he is going to retire in

2003, he is not to be transferred at this stage.

5.3., . For that the applicant‘s‘representation
for voluntary retirement ought to ﬁaye been conside-
red by the respondent.

5.4, For that in any view of the matter the
impugned orders are bad in law and liable to be set

aside.

-

6o DETAILS OF REMEDIES EXHAUSTED
The applicant;declares that he has no

other alternative or efficacious remedy than to

approach this Hon'ble Tribunal.

contdeeee 08/"
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8.

7 MATTERS NOT PREVICQUSLY FILED CR PENDING BEFORE .

ANY OTHER C{URT '

The applicant further declares that he.
had not previously filed any arplication, writ, petition
or suit regarding the matter in respect of which this
application is made, before any court or any authority
or any other bench of the Hon'ble Tribunal nor any

such_application, writ petitibn or suit is pending
before any of them,

8 RELIEF SCUGHT FOR

In view of the facts mentioned hereinabove

the applicant prays for the following reliefs 3

8.1; . To direct the respondent not to giﬁe effect
to the Movement order dated 19/5/2003 and the order
dated 30/5/2003 directing the applicant to hand over

charge.

8.2, . To direct the respondents to consider the
representation of the applicant dated 28/5/2003 and

allow him to go on voluntary retirement,

9. - IN TERIM ORDER, }IP ANY PRAYED_FCR $

| In the interim the applicant prays the
operation of the impugned orders dated 19/5/2003 and
30/5/2003,may‘beustayed till his case for voluntary
retirement is settled by the respondents.

contdeee 009/-

®4L7q17/4‘ éki%é¢d'tq



9,
10, THIS APPLICATION IS FILED THROUGH ADVOCATE s

11, PARTICULARS OF IPO 3

(1) IPO MO 493006

(1i) Date of issue 3 5/6/2003.

(1i1i) Issuing P.CL s G.P;Cﬁ Guwahati.
" (iv) Payable At : Guwahati,

12, LIST OF ANNEXURES s

As per index.

Verification,..10/-
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VERT FICATICN,

IQSri Amiya Hazarika, S/o. Late MolinVChandra_
Hazarika, aged about 55 years warking as Sfo:e
Keeper Grade- II, in the Office of the Garrison
Engineer (Airforee) Jorhat- 5, Assam, do hereby
verify that the contents of paragrarh no.

4.1 to 4.10 are true to my perscnal knowledge
and paragraph no. 5.1 to 5,% believed to
be true on legal advice and I have not suppressed

any material fact.

Date s 5/6/zcoz (74—77\’)741 >7”W
L Signature of Applicant.
P‘la_ce : Grzvartt . ) .
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TELE : 222-2700 4 HQ Eastern Command .

‘ - . - Engineers Branch .
Fort}William, Calcutuat— 21

v
H

151.322/2/2000/513/ ()// ‘/EngrS/EIC(I) /é—‘{ ApL. 20«(29‘.

Chief Engineer
Calcutta Zone, Celcutta
Siliguri Zone, Siliguri
Shillong Zcne, Shillong
(A/F) Shillong Zone, Shillong

POSTINGS/RANSFERS, ON, TENURE TURK, QUER:_ SK GDE IL

1. _ The following postings/transfers are hereby ordered in
the interest of statey- : . : .

o - e -

e ey s T e S g 7 g « e
oS i MES o, hame & I3 . Peosted f Move date
o) I’ Desi gn at ian E. .. -,T:‘E-d...- o .—---(. -.'-vw-.-«.-'--—-:fb.s.—'..
JE T N et it A RS S 2 S ondibati -
LT O I At S r R

MES/234751 . GZ 583 E/P 30,4.2000

Shri Jagjneshwar
Das, SK Gde IT ‘oo

GE Tezpur

6

0.  1ES/228945 Shri DK GE 869 EWS GE Umroi. on cempletion
Paul, SK Gde 11 S ' of 3 Yrs
_ ' Service.
3, MES/207542 Shri BN CDS(I) GE 17 5,2000
Chatterjee, Barrackpore Binnaguri
SK Gde II
a, MES/211070 GE 585 ESP  GDS(I) ' 30.4.2000
Shri RW Dam .- : Barrackpore I
SK Gde II S
5, M8S/211013 CGE - GE 30, 4,2000
Shri GC Mondal, Khaprail 585 ESP .
SK Gde II
6., ¢ MES/216370 E GE 30.4,2000
Shri Bharat Ch Binnaguri Khaprail
Baruah,SK Gde 11 ‘ A
. . ’ '/ "7//
£Col
SO I (Pers)
10002,/"

\O%\a\

A{té{l‘@?/
o’
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= (7Y MES/223764
Shri Kremlin
Kharkongel
SK Gde 11

L/{§§/‘mﬁs/238098 Shri -

Amiya Hazarika
SK Gde II

9., MES/232594
shri Bhaben Ch
Sharma,
5K Gde II

~lZ~

GE . GE(A/F) 30.4,2000
Umroi Jorhat

53 (A/F) E 30.4,2000
Jorhat - 583 E/P

3 GE 30,4,2000
Tezpur Uimroi

)

" (Ttom Nine (9 Hos} Only)

- mew gTATE WSWRCR P i A S ALl ok el ppyery v IR SR

3, Move will be completed in direct correspondence between
the fmns,/unit concerned as directeds :

4. Your attention is drawn ts this Hg letter lio. 131306/1/

89/Engrs/EIC(1) dat
strict com1370C2,

Copy to:i-

1. CWE Shillong
2., CWE TezpuX~ :
'3, HQ 137 lks 2ngrs

4. CuE(Sub) Baruvackpore

5, CWE Bui bl

6. HQ 136 Vks Engrs
7. CiE (A/F) Guwahat
g, GE 585 ESP

9, GE Tezpur

i

Internal
ZIp, EIR

RN J?’u-‘ N

ed 31 Jan 99famended from time to time for
{/é"/? o N

e v
f,/‘ ._—~L \"Cv VARV IR -1
e (G Mazumdar)
Lt Col
.50 I(Pers)
for Chief Engineer

"10, GE 869 EVS
\//&if'GE Umroi
12. GNS(1) Barrackpore
13, Gi.Binnaguri
\_ld4+G3 583 E/P

i 15. GE‘Khaprail
~<—~tj316. G3{(A/F) Jorhat
. '

Mastar Folder & C{%ice Copy

. v ' T ) :
DS TIAG ORDER NO» ~7)
Page Wue 2 ’
SPEURPEPRY T St i el n‘-v.--;l ey T iy @or Tou R BIWLLY ER TP IR S
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Dmed it

fw,sfzrs‘m@e | S
Shri Amiya Haz arika , SK-I
Cio GE () (AF)Y ] orh.ft

THQ Eastern Conanand -
E‘ort William, Caleutta <21

Througl i proper chaanel)

/9~ |

ANNE xuRE -2,

A
téld Sir,

;

H

neecssary action picam B
1

[ .
i . Sub ‘BOSTING / TRANSFER O TENORE TORK owg : SKIT

Refmv‘nw your HQ Pastmg Order No 33 and {cttm Ns 1313"21‘2/2000 SD:‘OI!Eag;SJMC (I) *atrvd
15 Apr 2000, |

"E&os{ respectfully T beg to state the %uimwmg fcw lmcc for {avcur of yoar kind considcmrwn nnci

N iyt Sir, 1 am n,nz:b 3T Seror moyg}wwz }amor most i the afﬁcc of GE () (AF) Jﬁrizst as w»ll % -
: J&rba’c complex, In this context I{pe;ﬁmg out that MES/242428 Shr AC Gope , SK-K who ; joined;

iny this effice in 1996 and myselt” reported on 2™ Feb 1997 under direction of CAT Guwahati
(Wnczmay please e 'senﬁe:é frem racerd at your end ). Covt 09 1@ é/Cic, SRR A

’I‘ha’t Sir, T have been dzrectcﬁ by yous HQ on 154)4»2000 and completion of my move 30-&,

2@00 accordingly which rswhssihle for me at present as Iam explaining SO dom"sﬁc pmbﬁzm

' (a) My wifeis w oxkng in the office of Supdt of Police, Jorhat : o SRR
(b}; My daughter is studying in Cl- XX in the KV Air Force Jorhat. B R

(c) My family ; tmd rembers staying MES Acer N@ 'I‘I’?ﬂf:i in the offics. cempi*x

ateful to you.

! 'Z‘imnkmg you in rmticipaﬁﬁn g

"
H
i

'% Apr 2000
?
|

ﬁavmte chpy by Ropd post to

[
Voo

J

C:O Lastern Command

' J Esg*s Rranch

h Fau Wiliam | Calentta -21
l .
Cf}m MM Saikia

Okhce Segretay

‘i HQ AAMES BU Jorhot

Lt Col G Mazumdar, oamsm) o
o yic

" T‘fﬁ% if at afl iy ;mctmg Trom rr\y pr‘*sent mnt is rcqsw'*u o be m&tcaxahs“d i mzzy pem
adjusted in the office of GE Jori;atékos of SK-H vacarciss mﬁs sincefong, -~ _

'I'nfwcw of thc above you are rcquestcd to iaotc in to the afmcs&d small nequest :md In.zey notto _.
!;Ithshxrbed by S0S til senior most will not move , . for !ms act of kindness I shali rcmam i.'

<

S Yous tamaty,
A - D//b =

(Acziya Hazarike , SK-II)

- ..

- fsdvmcc mfamz 2fion in convcmenee i regretiad

- For ﬁlﬁﬁlm&}ﬁ:x and requested him to take up the
matter to Gen Secy ;@E)F‘“ O MR Carnfnlioe

. 5 A
Y T T
. PR " r
, EE C .
i < . Y L
- e M T
N i T
L /J,_,« y
L LN Rt

_»TW‘ .



From MES-238098 SK-I
O iy Hazarika | ANNEXURE 2.(Q)

GE () (AF) Jorhat ' ' :
To  Headquarters

Eastern Command (Engrs Branch)

Fort William

Kolkatta - 71

(Through proper Channel)

POSTING/TRANSFER OF "C’ GROUP
EMPLOYERS/VOLUNTERY RETIREMENT

Respected Sir,

1. Most respectfully T beg to submit the following few lines for your kind consideration
and favourable action. -

2. Reference  to  your HQ Posting Order No 33 and Letter No
131322/2/2000/ SD/01/Engrs/FE1C(1) dt 15 Apr 2000 (Posting Ser No 1,7 & 8){Triangular).

3. That I had submilted representation on 26 Apr 2000 and replied from HQs letter No
1131322/2/2000/SD/08/Engrs/E1C(1) dt 07 Sep 2000 and 2% representation on 16 Oct 2000
with referriug 131306/1/SD/Engrs/E1C(1) dt 13 Jan 1996 (copy encl) but the same was
returned by HQ CE (AF) SZ, Shillong vide their letter No 81006/9/BS/292/E1C dt 24 Nev
2000 addressed to GE (I) (AF), Jorhat and copy to your HQ and advice ms to resubmit the
application afler finalisation of my discipline case and the same has now been finalised vide
. HQ CE (AF) SZ, Shillong letter No 81878/Amiya/109/E1 Con dt 24 Dec 2001 received by
me on 21 Jan 2002 (Copy attached).

4. That according to HQ CE (AF) SZ, Shillong letter cited above I have submitted
representation on 27 Jan 2002 vide AGE B/R (P) AF Jorhat letter No 107/205/E1 dt 01 Feb
2002 for consideration, o : : : '

5. Where as | have been harassed in the name of above Inquiry since Mar 1993 to Jul
2001 which had finatised by CWE HQ 137 EWS, C/0 99 APO on (4 Tul 1954,

6. It is further submitted that .-
(a)  Iam staying in Govt md acen No T/70/3 under GE (I) (AF) Jorhat.

(b) My two daughtcrs, one of studying 2t Guwahati University and
Another one is studying at Dibrugarh University.

(¢) My wifc is working in locally with a small employment.

Attested

Zmd"le S AR A A 2
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7. fn this critical juncture and keeping family along with young daughters in different
places | could not considered my reutine duties daily. Fence I have decided tny seif to go
on voluntesr retirement if vour henours would nof able to revoke posting crder and not to
implement in the Jorhat station.  Therefore 1 request tw your good self to adjust me in the
Jorhat station or I may please be sanctioned for volunteer retirement. For which act of
kindness I shall rsmain ever gratetul to you. ‘

Thanking you it anticipation,
gy t

Yours ﬁxilhg.xg)gl

@)/

Station : Jorhat - 05
s
Date : 7 \ Tk 2007

Enclosures { 3
Copy to -

AG’s Branch {for infu and justice being a low paid civ enployee.
Army Headquarters
DHQ PO, New Dethi-11

Chicf Enginesr ~ for info in advance in convenience is regretted pieasc.
Headquaiters Easiern Command And justice being a low paid employee.

(Engrs Branch)

Kolkatta - 21

HQ Chief Engineer (AF) ‘ With ref io your HQ letters cited above please
Shillong Zone
Shiltong - 69

Headquarters for info please
Chief Engineer (Army)
Shillong - 11

2,
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/5 GE (AF) Joshat - ANNEXyRE-gq
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ot e

Te . 8 HO : '

Eantern Comrand {Engr Exﬁaaﬁ&
Forthwilliem

- Holkatta o 2%

3 o ‘

{Through prmp@x Channell:

I K . !
A R I . e ) " e ww o ] s
Sub 3 BROMOTION/POSTING 3 SX GDE 3T TG 8K GDE I

1

|

|
i Y

o

|

i

}

|

"%mgpaak@ﬁ Sigs | . A C ,_: fﬁ.;_~

. L reforence your HO pxawati@nf?es ing lotusr Mo, 131&41/?&/

@ %?3¢/an:$/“‘n dated 3061242002 &g intimated vide GE (AF) Joghat
letter ro, 1075/370/510 deted 11.07,%003 and 1@66}433@/&1& &u%ﬁ:ﬁ

Eiﬁle;abﬂw E '

| Moot respeétfully I beg Lo sukn&t cthe ﬁaiimwing few liﬁaa
for favour oS- your kind eonsideration ond avour&ble orﬁax
Lw&re :

That “iy, I hed »pnlieﬁipﬁ@jmﬂ i ad fust 1aca1;y at J&rh&t o
Qmplm on-aacount of the dowestic probloms of wmc:h auay @xd@w’ S
@f Cuwahatl CAT meg subnmiteed, : R

o
4

"

J&r!‘h NN

i

‘f That Bip I am heving two dauchber, "he elder ane mtuﬁaﬁw-
| @& Guwaha ti wmivex”ity and 16 8 P.Cs £inal year candidate énd -

g nd the younger one 48 in *BY Cun £inal yesr at D@&b:ugarh B
)niV$raiuy, .

”'"‘_ Thet Sip my wife is &lﬁﬁ @erviﬁg in the cﬁﬁia&, ﬂh@ﬁt aﬁ
ﬁmli@@, Jﬁ?hﬁﬁw

! .,\

P ?ﬁat4 Sir I have @@Lt&%ﬁ at Jorhat end Vﬁ@aﬁﬂﬁ my Gove ﬁtr
mn, ?/?0/3 in the month of Cot ?@@?e . .

.‘>

l

! That $ix Y am the only oo son @f my nother &a ﬁu@h as ane
im wholly dep@wd@ﬁt Upon Me - in h@r 77 years old ﬁ@ﬂ{? and m%@yimm”,.
witb ney o | e | T
4_f1 | that eir under these circuistance 1t will be &ifﬁi@ula iwr' :
| me to deliver my dutles properly in diffegent pleces, Apert “2wm -
| ﬁh skove I am not in & pesitien to leave 3@xhat Stations . .
1 fhat Zir your kinf sttentica is drawn t@“?ali&y order for -
cgﬁafg@zﬁ&i i of both wife and huskend service holder end epocial -

@@ﬂﬁ‘ﬁ&r&tiﬁﬁ for bﬁi@ﬁg&ﬂg to ucneﬁui¢ﬁ Gaat@/@T for r&?mnt&am
inh same ﬁi&t;ﬁne

i
g
% ”[ That ¥ig, there sre clear vaconcics of 3& I exist at Gm i‘"%
|
4
i
l
F

-

* Jbriﬁt apd GE Jorhat where none one o hold atera& at pra@wnt an
n@r Fein=Cls norms az (Cheztered of Vuty)d,. |

i

i Iin view gf the zbhove I requosgt your ”@Qd$93£'$ to exuming

my domestic preklem ond edjust me in the Jorhat Station against

the exinting vecanciss of &K Ea For this act of kindness zmgmﬁll__.
nmain pratelul & ¥oue ' : ‘ BT

;§ Thenking you in onticipation Sir,

Af{egﬂg/i

l
|
e |
P lahd
| fkation ¢ Jorhat - &

Harea 8 V%>Jaﬁ 2003,
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Sprg AETA HAZARILA, \ |
3 L‘*’; C{j}.e I
cfo GE (AF) Jorhnt
;
Q f 1
To HQhief agineer, ./
A:Y@&icrn Comrmand ' . /
:&' ks::k iz 114‘4 ‘g"z /l
HOLA/EA @ D /
{Through proper ehannel) ﬁ
/

PROMOT ION JECERING OF Grous W SIRGE, 2LOYEES /

e

lespected Sir, | /

T

Fost hunbly end respectfully, I tog £ oubnit Qhe felloving

<3

few 1ines for your kind consideration end Tavo urable orfiers quﬂdﬁa

W»’nrrnro voup LG 1T rirn%g r poatisg orcer Mb 23 aud dottey

Mo 131522 ””/w»/01/rngys/”1C deted $§ fipr 200@(~ar 0 FEERN e
Thet ate my wife is an employee in the off :c& of thg
Mgt of Policn, Jorbate My twa daughterg ere twiversity stufent
nmﬁ my mcther ir very ¢l of ?8 yrs of ogs s né viiolly depandent
an me and gtaying with me. ¥ hava gettled ot Jarhat ve"mmﬂenhiy,

Therefore it vﬂik be @ifficuit me rer me t0 movee o the nwy
atatisn of pocting, mS I will not be gble W myiatain *wg
eotablicshaents in whgse inrd Coyge lJorecver, /iy rellever is
aiready ciplirct. ‘

oL, e
&

Phat aip 1 Xave booh prowoted es K 1 uis.or your HG
Jettor to 13«F&1/2L/12;3 Loprs/eiD doted 30 Tee 2002 ead poLted
to the affice of VE 583 ingr 2rko

Thot &iry T feverantly recue T your. guodself to mijusﬁ Bl
ot Jorast complex arainst existing vacone d7 by giving Justies
to & Seh Coste candidatze For this act @f kinfnesg, T ghal
resrin ever gratelul o youe )

fad 0 ¢

)
| Yows Tottitety,
(\S[NOUL-LS o -f\/nC\A‘\a) '

AEUPNCE copy 1o ge ' , gga;? ﬁhwmx e

s Dpdn® on sy o for inTermation iw :
z"f_"r".‘.‘anui,ﬁ'“ﬂ e g Lrg pftvenco.In anvenj/;z:n{m is reryotied ?1635%

Yore Y4YVien and to glv@ Justlficetion to a £ Candidnto.
O?l [ Q'T'.{‘}

i Ohdef Tneincer(&9) «@Qrm
™



Atﬁﬁﬁa’

—12~

<5

. ANNEXURE - 5

Drug Abhivanta (Vayusena)
Garrison Engineer(Airforce)
Jorhat - 785005 (Assam)

24197 EIA .

MES 238098 Sri Amiva Hazarika
K GDE -IT - - |

AE ., AGE B/R (PY (AF), Jorhat

POSTING / TREANSFER ON TENURE TURN OVER : SK GDE I1I

1. You are hereby permanently  transferred to GE 583
Engr .Park in the interest of the State.
‘Authority:® CE  HQ CE Kolkata letter No. 131322/2
/2000/5D/01/Engrs/ - EIC(I) dated 15th April, 2000,
1031322/2/2000/5D/81/Engrs/EJC(1) dated 04 May, 2002
and CE(AF) Shillong Zone Fax No. 81006/9/8S/EIC(I)

dated 17 May 2000.

2. vou will be relieved of your duties and 808 from this
office on 09, Jun, 2003 (AN). You will report to your new duty
astation after availing usual Jjoining/ journey period as admis~-

zible.

3. You will submit the following before leaving this office:
(a) Clearance Certificate from all concerned.
(b) Departure report.

(¢) Ration card, if held.

4. You will surrender vyour identity card  at “your new "7
unit/office.
5. certified that the individual is not involved in any C of

1 disciplinary /SPG/CBI case now and there is nothing else

against the individual. -



‘:;9«- _ . (Vé

6. T.A./D.A. may be had on application. -

7. Movement order issued wvide ‘this office letter No. %y

"1066/2182/ETA dated 20 M&y, 2002 is hereby cancelled.

‘Signature illegible -

Major Garrison Engineer

Distribution Fr GE 583 EP

1. CE HQ EC Kolkata -21 ‘The details of pay and

2. HQ CE (AF) shillong Zone  allowances of the individu-

3. HQ CE shillong Zone : ~al are as under

4. CDA Narangi (a)Rasic Pay:@Rs.4750.00 PM

6. JCDA(F ) Meé‘rut (b)I.A. @ 85%)RS$.2613.00 PM

7. AAOC GE (AF"j Jorhat ' (clsca P R8.120.00 PM

8. AGE B/R(P) AF Jorhat ' (d)HRA : Nil

9. All sub Division/ Section : Total - Rs.7483.00/~
DNI: 01 Oct 2003 | GPF subscription @ 2000/~PM

Date of Birth 31 Oct, 1948 ~ CGEIC Subscription Rs.30/-
‘Balance of £l 185 days

Ralance HPL 140 days

et
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Lollowing fow 2in.-.
action pleast.

With due reopect I beg to state the
for your king conpideration and neCeaaary

That v I h\;si" a*}pliﬁc} o ho tine ﬂtating o
[ Eandly probien €o o ag 8% Joghat cor*m.ex. How I have degid-
S Lo take volunteox ct zement.

N

shorsfors, I roecuest your kR4nd honcur to got the
drodanlon z‘.’;:ozn XEC KOlkatta s@narding my ':os:; iy oxder.
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295 c:omeqmnﬁ on Yernanent Pesting of MAde zawuga

i8hri Amiya Hazerdhe, 5 II, to GB 583 Buge Drak, aca:sa?%am |
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